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1 Jai Corp Limited 12.09.2025 12,31,768.07₹               12,31,768.07₹            - 12,31,768.07₹         No Corporate Office:603, Embassy Centre, Block –III, Nariman Point, Mumbai-400021 3% - - - - -

2
Sumanju Projects & 
Services Private 
Limited

12.09.2025 3,16,15,886.54₹            3,14,07,462.22₹         - 3,14,07,462.22₹      No SF 1, JBR Arcade, Opp. Satyam Complex, Science City Road, Sola, Ahmedabad-380060 81% - - - - -

3 Universal Masterbatch 
LLP

11.09.2025 52,90,128.00₹               52,90,128.00₹            - 52,90,128.00₹         No
E/2, Tulsi Avenue, Behind Hotel Tulsi, National Highway No.8, Aslali, Ahmedabad-
382427 14% - - - - -

4 White Valley Private 
Limited

22.09.2025 10,49,577.00₹               10,49,577.00₹            - 10,49,577.00₹         No
F/509, Sobo Center Gala Gymkhana Road, South Bopal, Ahmedabad-380058,
Gujarat, India 3% - - - - -

3,91,87,359.61₹            3,89,78,935.29₹         3,89,78,935.29₹      100% - - - - -

Remarks, if any

Annexure-8 
Name of the corporate debtor: M/s.Sevenn Protective Fabrics Private Limited; Date of commencement of CIRP:13.08.2025 (order received on 13.08.2025)

NCLT order IA liq/4(AHM)2025 in C. P. (I.B) No.2 of 2024 dated 13.08.2025 (order received on 13.08.2025)
 List of creditors as on:  16/10/2025

List of Operational creditors (other than Workmen and Employees and Government Dues)

Name of Creditor

Details of claim received Details of claim admitted Amount of
contingent 

claim

Amount of any mutual dues, that 
may be set-

off

Amount of 
claim
 under 
verification

Amount of 
claim 
not 
admitted


